
23.05.2013                        J-1   FOR PRONOUNCEMENT OF JUDGMENTS (APPLT.JURISDICTION)

COURT NO. 1     
(DIVISION BENCH-1)
HON'BLE THE CHIEF JUSTICE
HON'BLE MR. JUSTICE JAYANT NATH

AT 10.30 A.M.
1.LPA 323/2013 JOGINDER SINGH A.K.BAJPAI

VS. UNION OF INDIA & ORS. R.V.SINHA, P.K.SINGH

COURT NO.4       
 (DIVISION BENCH-4) 

HON'BLE MR. JUSTICE PRADEEP NANDRAJOG
HON'BLE MR. JUSTICE V.KAMESWAR RAO

1.FAO 108/2013 SUMAN SINGH PADMINI GUPTA
VS.SANJAY SINGH RESPONDENT IN PERSON

2.FAO 109/2013 SUMAN SINGH PADMINI GUPTA
VS. SANJAY SINGH RESPONDENT IN PERSON

3.W.P(C)5663/2012 RAKESH BEHARI, IAS GEETA LUTHRA
VS. UNION OF INDIA SANJEEV SAHAY
AND ORS ASHLY CHERIAN,SUMEET PUSHKARNA

GAURAV SHARMA,RAJESH NAGPAL

COURT NO. 12  
HON'BLE MR. JUSTICE SURESH KAIT

AT 10:30 AM
1 MAC.APP 442/2005 DTC AND ANR J.N.AGGARWAL

VS.RAJESHWARI SHANKAR SIDDHARTH YADAV
AND ORS

COURT NO. 30  
EXTENSION BLOCK (FIRST FLOOR)                         
HON'BLE MS. JUSTICE MUKTA GUPTA

AT 10:30 AM
1 CRL.A 453/2003 I.P.S.AHLUWALIA ASHOK BHASIN

VS. C.B.I SUNKLAN PORWAL
ARAV KAPOOR,ANUBHAV BHASIN
P.K.SHARMA,ANIL KR. SINGH



23.05.2013                        J-2   FOR PRONOUNCEMENT OF JUDGMENTS (APPLT.JURISDICTION)

COURT NO. 32 [E-COURT]  
EXTENSION BLOCK (FIRST FLOOR)                         
HON'BLE MR. JUSTICE R.V EASWAR

AT 2:15 PM
1.CRL.A 142/2000 ATUL SHARMA & ANR K.B. ANDLEY

VS. STATE M.SHAMIKH,JASBIR KAUR

2.BAIL APP. 734/2013 MOHD. IMAM @ IMAMUDDIN JOGINDER TULI
VS. STATE NCT OF DELHI JASBIR KAUR,RATNESH KUMAR SINGH

COURT NO. 28    
EXTENSION BLOCK (GROUND FLOOR)                         
HON'BLE MR. JUSTICE S.P. GARG

AT 2.15 P.M.
1.CRL.A.470/1997 NARCOTICS CONTROL BUREAU SATISH AGGARWALA,

VS. KULWANT SINGH SUSHIL KAUSHIK,SUNIL MEHTA
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